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AT=9T / ORDER

PER R.S.SYAL, VP:

These two appeals by the assessee arise out of the separate
ex parte orders passed by the Commissioner of Income-tax
(Appeals)-7, Pune, for the assessment years 2009-10 and 2013-

14 commonly dated 15-03-2018.
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2. I have heard both the sides and gone through the relevant
material on record. It is seen that the impugned orders were
passed ex parte qua the assessee. The 1d. AR submitted that no
proper opportunity of hearing was given by the 1d. CIT(A). In
the given circumstances and without going into the merits of the
appeals, I set-aside the impugned orders and remit the matter to
the file of the 1d. CIT(A) for deciding the appeals afresh as per
law after allowing a reasonable opportunity of hearing to the

asSSeSssec.

3. In the result, the appeals are allowed for statistical

purposes.

Order pronounced in the Open Court on 25" July, 2019.

Sd/-
(R.S.SYAL)
3Jq1eqet/ VICE PRESIDENT

T Pune; fa7% Dated : 25" July, 2019
IR
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